?'-“-‘if'i:f_?canrm. A!JVIINISTRATIVE TRIBUNAL, PRINGIPAL BEM:H,

, Shri _Bhola Dutt Sharma

and -

Shri Sulekhu Ram Garg,

De 1hi:27110052,

1 Devi Dutta Ram,

S D LIRS L Q /@2)
MW Delhi’l
Date of Decis:lom AuguSt 23 1995

) R,A= No;.l§6[25
L OOA. N°.f508/91.

S/o ShiMangat Ram Shama
Accountant , Air Mail Sorting Divis :lon,

R/0.231 PKT-I Phase-I Ma V:Ihar
Néw 231 13 -1, | yur ’

10 others

2) R Nos187/95
' in
0,A.No$508/91

s/o Shri Piare Lal,
employed as Assistant Account Officer
O/o CEMG New De lhi.

R/0 E-6Q, Shastri Nagaé;

2, Shri H.D Garg S/o Sh¢ Bija Ram enPIOyed as ASP
0/o h(j:.PMG., New Delhi R/o KP-58, Pitgnpura,

e eossApplicants!

VYersus

14 Union of India through

the Secretary, MiniStry of Communicat:lon,
- Department of Post, Dak Bhawan,
- Bw :De].hi- 110001, ,

2, The Chief post Master General,
Delhi Postal Circle Meghdoot Bhawan,

Link Road, New Delhi -110001 doeo .o oRespondenty

3)_R,A.NoilL98/95
' in- .
| -0;A.‘No 508/91 "

/0 Shri Thakar Bés
(Applicant No,2 in o.A.boaigl )

) R/o 64, Shanti Nagar,
Sonepat Haryana:‘

2, Mool Raj Arora
's/o Shri Narain Das

(Appucant Nog3 }n b.A. 503/91) .

3 s _J
s e




“

S 4" H.'Nmzné/s
+ . Chu
o+ New Delhid -

| ;4." .Karan Singh 1I,

' 3. Senier Superintendent,

’ ' - mw mlh" ' - .‘ ' 040 .ooio.oﬂéspondﬁnts.
T 4)R,A.Noj183/95

.S /o Late Shri Dwarka Prasad

‘1, The Union of India, throush

‘2, The Chief Post Master General,

- By Ho,,. ble Mri S.R.Mdige, Momber (A)

na Msndi Bahar Ganj, . o

38 Ja:l Narain Aggarwal. - '
- s/o Shri Har Narain “Agarwal, -

(Applicant Nojls in O/A. 509/91)

" R/o 10/399, Jamalpura.
. Sonepat Haryana.

S/o Shri Tikka Ram, .
Applic ant Nodl2 in G.A. 508/91 ),

" R/o H,N0,23, Main Bazar,
Nare 1a,Delhi ) déeees s ADPLAC ants

: . vé‘rsg's -
1, Union of Ind:la .
through its Secretary
Ministry of Communication, .

Sanchar Bhawan,
N!w Delhi/

2, Post Master General
Delhi Circle,

New.Delhi -11000], °

Delhi Sorting Division, ; o |
Kotla Road,

| '0.A.N0?432/91 S
J.KeGautam, ' N

HSG-IIi New Delhi Sorting Division,

New De _

s /0 HeNo,2159, Maj id Khazoorpura, '

mlhi - 11@6 ) §o (X X X o.APPlicint’
Vursgg -

the Secretary, Minis { of Communication,
Department of Post, Da Bhawa'n;
New Delhi -110001 , ‘

Delhi Pestal Circle, Me hdoet Bhawan
Link Road, New Delhi - 110001 .......ﬁespondents. |

HON'BIE MR, S nengﬁ \sewaan (A)
mussm Fﬁﬂ. B SURYAFT AKASANG MEMBER(J)

: (REEB‘BY cmcuunou !

These are are four review appucatiom, praying




r———,

P

-2 -
for :eview:of cammon Judgment dated 2,6,95 in
0,A.N0S508/91 and 0,A.N0.432/91, and are being

disposed of by this common order

2, We have 'peruéed the contents of the review

applications and it is manifest that the grounds
taken therein do not bring them within the scope
and ambit of Order 47 Ryle 1 CFC, under whi‘ch aloﬁe
any decision/judgment/ordver of the Tribunal éan»

bé reviem?d. In the guise of these review petitions,
What is actucily being sought is to appeal against
the impugned judgment déj:ed 2,6,95, This is not
pefmissible? |

3. Qur judgment dated 2,695 is a well c_onsidered
one passed after he aring both sides .and considering
all “the avallable material,

4, These review applications are acc ordmgly
réjected. {pt a copy of this order be placed on the

files of both R,As.

( P.SURYAPRAKASAM) ~ (s, R. ab1ce/
MEMBER(T) 1 o @l D NEMBER(A)
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